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CoaL Mings ProvibExt Fuwp (Ambt)

ScREME AND EMPLOYEES PROVIDENT

FUNDS (NINTH AMDT) SCHEME AND
STATEMENTS.

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-
HABILITATION (SHRI G VENKAT-
SWAMY) I beg to lay on the Tahle—

(1) (1) A copy of the Coal Mines
Provident Fund (Amendment)
Scheme, 1972 (Hind: and
Englhish versions) published
in  Notification No GSR
1187 1n Garette of India
dated the 30th September,
1872, under section TA of the
Coal Mines Provident Fund
Family Pension and Bonus
Schemes Act, 1948

(1) A statement (Hindi and
English  wcrsions)  showing
reasons for delay in laving
the above notification |Placed
in Library, See No LT-4506/
731

(1) A copv of the Employees
Provident Funds (Ninth
Amendment) Scheme 1872
(Hindi and English ver-ions)
published n Notification
No GSR 1448 1n Ga ette of
India gated the 21t Ocloher
1972, under =ub-section (2) of
secton 7 of the Enwloyees'
Provident Funds and Fami'v
Pension Fund Act 1032

(2

—

(u) A statement (Hind: ard Eng-
lish versions) showing reasons
for delay in laving the above
Notification. [Placed in Lib-
rary See No LT-4607/731

13.36 hrs,

RE. DEMAND FOR INCLUSION OF
NEPALI IN THE EIGTH SCHFDULE
OF THE CONSTITUTION

SHRI INDRAJIT GUPTA (Alipore)
Sir, I sought wour permission just to
draw the attention of the Prime Minis-
ter 10 a very urgent matter At sher
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in 8th Sch. of the Constitution

mnvitation, a very representative depu-
tation, an all-party deputation repre-
senting the hill people of Darjeeling
was 1 the capital yesterday to have
talks with her regarding their demand
for the inclusion of the Nepali langu-
age in the 8th Schedule of the Con-
stitution We are not aware of the
outcome of those talks This 13 the
third occasion within a few months
when the Prime Mimster at her own
mmtiative had a talk with them, I am
glad that she 1z gomng on with this
dialogue with thern once 1n Darjeel-
g once in Calcutta at the time of
the Congress session and now again
in Delh: she has invited thein to come
for talks

I only wish to bring out thi: poirt,
that <o far as 1 know nothing has
been decided in this matter yet As
~he knows very well this 1s the time
of tensions regional tensions, lingu-
1stic tensions and such tensions m
varlous parts of the countiv I would
sav that m the interests of national
umity and national integration, and
before the situation gets, shall I say,
hotted up 1l 1~ better that we should
try to core to some scttlement across
the table with tho.e people They are
undeveloped people of the hill areas
who feel veiy strongly about the Ne-
pili language All  parties wathout
ev(eption—the ruling Congress party.
the Gurkha league, the CPl, the
CPM —evervbodv 1s umted on this
1ssue This 1ssue 1s not confined to
Darjeching Of course, Nepal language
18 spoken by lakhs of people But I
would request the Prime Minisier, she
can have consultations also, if she likes,
with the rcpresentatives of the diffe-
rent parties in the House, but some
poaitive imtiative should be taken in
this matter. Otherwise, we know how
in these conditions these questions can
gcet blown up into major 1ssues and
tensions and thus lead tp undesirable
developments, particularly in an area
on our border. Therefore, I would 1e-
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[Shr1 Indrajit Gupta)

quest her, 1if she likes to take us into
confidence and tell us what she has
told them As far as I know, nnthing
has come out despite three rounds of
talks

1338 hrs
[Mnr DepruTY-SPEAKER n the Chair)

SHRI DINEN BHATTACHARYYA
(Serampore) **

MR DEPUTY SPEAKER Order
please This will not go on record
(Interruptions) Order, please Let
me first understand what you are
saymng Now, Shri Indrajit Gupta has
raised the point I do not know 1f

the Prime Minster has anything to
~ay

THE PRIME MINISTER MINISTER
OF ATOMIC ENERGY MINISTER OF
ELECTRONICS MINISTER OF IN-
FORMATION AND BROADCASTING
AND MINISTER OF SPACE (SHRI
MATI INDIRA GANDHI) Sir 1 en-
tirely agree with what Shri Indrajit
Gupta has said that 1t 1s better to
take decisiong across the table rather
than allow the mituation to get hotted
up' and that 1s what we are trying
to do As the House knows no ques-
tion 1s ever simple Every question
evokes various reactions and there-
fore we have to see what the repercus
sions are likely to arise I have talked
to the people who came to =ee me
and as the hon Member knows that
deleghtion consisted of members of
all parties of the Darjeeling area We
took them into confidence and told
them what our difficulties were and
how we are trying to meet them
During our first meeting the langu-
age demand was of course very pro-
minent but they also touched upon
a number of other matters They
felt that they were not getting equal
opportunities in various areas The
Government of West Bengal has taken
every step assuring them that there

Dhstrict

will be no kind of discrimination in
the services and varlous other activy-
ties Nepalh has been accepted as
a language of {hat area Many other
facilities are being given This time
the stand of the delegation was a
Little different They said the demand
was ap emotional one We have
assured them that we are looking into
it

SHRI DINEN BHATTACHARYYA
No question of emotion

SHRIMATI INDIRA GANDHI This
was the word they used it 1» not my
word (Interruptions)

So I assure the hon House and the
hon Member that we are looking into
this matter 1 depth A number of
other States are also concerned We
have had a talk with the Chief Minmis
ter and we are looking into it

1340 hrs

RE LAND EROSION BY GANGES IN
MURSHIDABAD DISTRICT

SHRI PRIYA RANJAN DAS MUN
81 (Calculta South) This 1s a ver
important question before you ang the
hon Minister of Irrigalion and Power
Shr1 Rao 15 present and he will gne
his opinion

Mr Deputy Speaker Sir you areé
aware and the House 1s aware that
quite for a lot of time the erosion b
Ganges of Ganjipur sub-division of
Murshidabad District has reached 1
most an extreme stage and as a result
of it about 6,400 acres of home land
was lost An estimate was made thit
14 400 houses—kutcha and 1600 pucc2
houses were loat The other day the
Minister of Irrigation and Power wiS
teling the House that he has not re
cetved any estimate from the State
Government I would hike to submit
before you that the Government of

**Not recorded



